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THE KOLKATA GAZETTE, EXTRAORDINARY, AUGUST 30, 2024 [ParT TIT

LAW DEPARTMENT

Kolkata, 30th August, 2024/Bhadra 8, 1946 (Saka)

The transtation in Bengali of The Contingency Fund of West Bengal Act, 1950 is hereby published under
the authority of the Governor of West Bengal.

Pradip Kumar Panja

Principal Secretary

Law Department
Government of West Bengal.
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